L kotak General Insurance

KOTAK FIRE SECURE
ADD ON COVER WORDINGS
ELECTRICAL APPARATUS CLAUSE

In consideration of the payment of an additional premium, it is hereby agreed and declared that Loss or
Damage by fire to the electrical appliances, apparatus, fixture or fitting insured under this policy arising from
or occasioned by overrunning, excessive pressure, short circuiting, arcing, self-heating or leakage of
electricity from whatever cause (lighting included) is covered subject to the terms and conditions of the
Policy, but it is expressly understood that no liability exists under this policy for loss or damage to any
electrical machine, apparatus, fixing or fitting or to any portion of the electrical installation, unless caused
by fire or lightning.

This policy excludes any type of breakdown whatsoever nature.
Subject otherwise to the terms, conditions and exceptions/exclusions of the Policy.
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